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The BRS: defeated but not destroved

The party’s aggressive narrative has put Congress on the back foot in Telangana

STATE OF PLAY

B. Chandrashekar
chandrashekar bhalkig@thehindu.co.in

he Bharat Rashtra Sa-
T mithi (BRS), which

faced an ignominious
defeat in the 2024 Lok Sabha
elections by failing to win a
single seat despite putting up
a decent show in the Assembly
elections held earlier this year,
has succeeded to a large ex-
tent in rebuilding its organisa-
tion. Stunned by its dismal
performance but determined
to fight back, the BRS hasbeen
watching the ruling Congress
government closely and using
every opportunity to attack it.

The BES has been trying to
reconnect with the people,
understand its own mistakes,
and slowly get back some of
the support that it had lost, es-
pecially in the rural areas, by
constantly highlighting the
“failures” of the Congress go-
vernment. It has been doing
this without its founder, form-
er Chief Minister K. Chan-
drashekar Rao, being in the
public eye much.

The BRS has been highlight-
ing the Congress’s struggles in
implementing the six guaran-
tees and other promises made
in the manifesto. This includes
the delay in the disbursement
of the balance instalment of
the Rythu Bandhu/Bharosa for
the 2023-24 Rabi season, the
non-disbursement for the
2023-24 Kharif season, and
the partial implementation of
the %2 lakh crop loan waiver.

The BRS has also focused
on the marking/demolition of
settlements as part of the go-
vernment’s Musi Riverfront
Development Project, the raz-
ing of structures of poor and
middle class households near
water bodies and ‘nalas’
{drains) by the Hyderabad Dis-
aster Response and Asset Pro-

Telangana

tection Agency, and the slow
pace of paddy procurement.

In late November, following
protests, the State govern-
ment withdrew the notifica-
tion that it had issued for ac-
quiring 1,358 acres of land
from nearly 600 farmers in
Dudyal mandal for setting up
‘pharma villages'. However,
the BRS has been keeping the
land acquisition issue alive. It
has led a group of tribal wo-
men from the village to ap-
proach the National Commis-
sion for Scheduled Castes and
Scheduled Tribes and the Na-
tional Human Rights Commis-
sion to highlight the alleged
police atrocities against their
tamilies following the attack
by some villagers against some
of the authorities, including
the District Collector. Leaders
such as K.T. Rama Rao, T. Har-
ish Rao, K.P. Vivekanand, Padi
Kaushik Reddy, Manne Krish-
ank, B. Vinod Kumar, and Da-
soju Sravan, have been orga-
nising protests, press
conferences, and posting on
social media.

Despite its best efforts, the
Congress has been forced to
be on the defensive. Two
weeks ago, Chief Minister A.
Revanth Reddy rejected the
#100 crore donation from the
Chairman of the Adani Group
to the Young India Skills Un-
iversity in Telangana. He also
announced that land would be
acquired in Kodangal for an in-
dustrial corridor and not for
the pharma cluster. These

statements were made to
avoid possible attacks from
the Opposition.

In late November, at a meet-
ing at Vemulawada, the Chief
Minister also said that the
Congress government has
achieved in 10 months what
the BRS government could not
achieve in 10 years. However,
given its long list of unkept
promises and its failure to
counter the strong narrative of
the BRS, the Congress govern-
ment has apparently conced-
ed some ground to the Oppo-
sition. A senior leader of the
ERS said, “Congress leaders,
including the Chief Minister,
are asking for Mr. Chandrasek-
har Rao to be present on every
forum but they seem to be un-
able to deal with the attacks by
the second and third line of
the BRS leadership. Mr. Rao
will come into the picture at
an appropriate time.”

The Bharatiya Janata Party
(BJP) too has been raising its
voice on various issues but its
efforts appear to be lukewarm
compared to the BRS. It ex-
pressed solidarity with the
poor who live along the Musi
river but has been inconsis-
tent in its criticism. As a result,
the enthusiasm among its
ranks has waned.

While the Congress has its
challenges, the BRS faces in-
quiries instituted by the State
government into the previous
government’s irrigation and
power deals. While the ruling
party may be struggling to
keep its promises given the
constraints in funding, and
the BJP, despite its good per-
formance in the last Assembly
and Lok Sabha elections, re-
mains out of the battle ring,
the BRS undoubtedly has an
uphill task. Attacking the go-
vernment is easy, but building
the party, infusing energy in
its ranks, and rebuilding its
image is a more challenging
task.
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The BRS: defeated but not destroved

The party’s aggressive narrative has put Congress on the back foot in Telangana

STATE OF PLAY

B. Chandrashekar
chandrashekar bhalkig@thehindu.co.in

he Bharat Rashtra Sa-
T mithi (BRS), which

faced an ignominious
defeat in the 2024 Lok Sabha
elections by failing to win a
single seat despite putting up
a decent show in the Assembly
elections held earlier this year,
has succeeded to a large ex-
tent in rebuilding its organisa-
tion. Stunned by its dismal
performance but determined
to fight back, the BRS hasbeen
watching the ruling Congress
government closely and using
every opportunity to attack it.

The BES has been trying to
reconnect with the people,
understand its own mistakes,
and slowly get back some of
the support that it had lost, es-
pecially in the rural areas, by
constantly highlighting the
“failures” of the Congress go-
vernment. It has been doing
this without its founder, form-
er Chief Minister K. Chan-
drashekar Rao, being in the
public eye much.

The BRS has been highlight-
ing the Congress’s struggles in
implementing the six guaran-
tees and other promises made
in the manifesto. This includes
the delay in the disbursement
of the balance instalment of
the Rythu Bandhu/Bharosa for
the 2023-24 Rabi season, the
non-disbursement for the
2023-24 Kharif season, and
the partial implementation of
the %2 lakh crop loan waiver.

The BRS has also focused
on the marking/demolition of
settlements as part of the go-
vernment’s Musi Riverfront
Development Project, the raz-
ing of structures of poor and
middle class households near
water bodies and ‘nalas’
{drains) by the Hyderabad Dis-
aster Response and Asset Pro-

Telangana

tection Agency, and the slow
pace of paddy procurement.

In late November, following
protests, the State govern-
ment withdrew the notifica-
tion that it had issued for ac-
quiring 1,358 acres of land
from nearly 600 farmers in
Dudyal mandal for setting up
‘pharma villages'. However,
the BRS has been keeping the
land acquisition issue alive. It
has led a group of tribal wo-
men from the village to ap-
proach the National Commis-
sion for Scheduled Castes and
Scheduled Tribes and the Na-
tional Human Rights Commis-
sion to highlight the alleged
police atrocities against their
tamilies following the attack
by some villagers against some
of the authorities, including
the District Collector. Leaders
such as K.T. Rama Rao, T. Har-
ish Rao, K.P. Vivekanand, Padi
Kaushik Reddy, Manne Krish-
ank, B. Vinod Kumar, and Da-
soju Sravan, have been orga-
nising protests, press
conferences, and posting on
social media.

Despite its best efforts, the
Congress has been forced to
be on the defensive. Two
weeks ago, Chief Minister A.
Revanth Reddy rejected the
#100 crore donation from the
Chairman of the Adani Group
to the Young India Skills Un-
iversity in Telangana. He also
announced that land would be
acquired in Kodangal for an in-
dustrial corridor and not for
the pharma cluster. These

statements were made to
avoid possible attacks from
the Opposition.

In late November, at a meet-
ing at Vemulawada, the Chief
Minister also said that the
Congress government has
achieved in 10 months what
the BRS government could not
achieve in 10 years. However,
given its long list of unkept
promises and its failure to
counter the strong narrative of
the BRS, the Congress govern-
ment has apparently conced-
ed some ground to the Oppo-
sition. A senior leader of the
ERS said, “Congress leaders,
including the Chief Minister,
are asking for Mr. Chandrasek-
har Rao to be present on every
forum but they seem to be un-
able to deal with the attacks by
the second and third line of
the BRS leadership. Mr. Rao
will come into the picture at
an appropriate time.”

The Bharatiya Janata Party
(BJP) too has been raising its
voice on various issues but its
efforts appear to be lukewarm
compared to the BRS. It ex-
pressed solidarity with the
poor who live along the Musi
river but has been inconsis-
tent in its criticism. As a result,
the enthusiasm among its
ranks has waned.

While the Congress has its
challenges, the BRS faces in-
quiries instituted by the State
government into the previous
government’s irrigation and
power deals. While the ruling
party may be struggling to
keep its promises given the
constraints in funding, and
the BJP, despite its good per-
formance in the last Assembly
and Lok Sabha elections, re-
mains out of the battle ring,
the BRS undoubtedly has an
uphill task. Attacking the go-
vernment is easy, but building
the party, infusing energy in
its ranks, and rebuilding its
image is a more challenging
task.



NATIONAL HUMAN
RIGHTS COMMISSION

HINDU, Bengaluru, 12.12.2024

Page No. 9, Size:(8.11)cms X (14.43)cms.

The BRS: defeated but not destroved

The party’s aggressive narrative has put Congress on the back foot in Telangana

STATE OF PLAY

B. Chandrashekar
chandrashekar bhalkig@thehindu.co.in

he Bharat Rashtra Sa-
T mithi (BRS), which

faced an ignominious
defeat in the 2024 Lok Sabha
elections by failing to win a
single seat despite putting up
a decent show in the Assembly
elections held earlier this year,
has succeeded to a large ex-
tent in rebuilding its organisa-
tion. Stunned by its dismal
performance but determined
to fight back, the BRS hasbeen
watching the ruling Congress
government closely and using
every opportunity to attack it.

The BES has been trying to
reconnect with the people,
understand its own mistakes,
and slowly get back some of
the support that it had lost, es-
pecially in the rural areas, by
constantly highlighting the
“failures” of the Congress go-
vernment. It has been doing
this without its founder, form-
er Chief Minister K. Chan-
drashekar Rao, being in the
public eye much.

The BRS has been highlight-
ing the Congress’s struggles in
implementing the six guaran-
tees and other promises made
in the manifesto. This includes
the delay in the disbursement
of the balance instalment of
the Rythu Bandhu/Bharosa for
the 2023-24 Rabi season, the
non-disbursement for the
2023-24 Kharif season, and
the partial implementation of
the %2 lakh crop loan waiver.

The BRS has also focused
on the marking/demolition of
settlements as part of the go-
vernment’s Musi Riverfront
Development Project, the raz-
ing of structures of poor and
middle class households near
water bodies and ‘nalas’
{drains) by the Hyderabad Dis-
aster Response and Asset Pro-

Telangana

tection Agency, and the slow
pace of paddy procurement.

In late November, following
protests, the State govern-
ment withdrew the notifica-
tion that it had issued for ac-
quiring 1,358 acres of land
from nearly 600 farmers in
Dudyal mandal for setting up
‘pharma villages'. However,
the BRS has been keeping the
land acquisition issue alive. It
has led a group of tribal wo-
men from the village to ap-
proach the National Commis-
sion for Scheduled Castes and
Scheduled Tribes and the Na-
tional Human Rights Commis-
sion to highlight the alleged
police atrocities against their
tamilies following the attack
by some villagers against some
of the authorities, including
the District Collector. Leaders
such as K.T. Rama Rao, T. Har-
ish Rao, K.P. Vivekanand, Padi
Kaushik Reddy, Manne Krish-
ank, B. Vinod Kumar, and Da-
soju Sravan, have been orga-
nising protests, press
conferences, and posting on
social media.

Despite its best efforts, the
Congress has been forced to
be on the defensive. Two
weeks ago, Chief Minister A.
Revanth Reddy rejected the
#100 crore donation from the
Chairman of the Adani Group
to the Young India Skills Un-
iversity in Telangana. He also
announced that land would be
acquired in Kodangal for an in-
dustrial corridor and not for
the pharma cluster. These

statements were made to
avoid possible attacks from
the Opposition.

In late November, at a meet-
ing at Vemulawada, the Chief
Minister also said that the
Congress government has
achieved in 10 months what
the BRS government could not
achieve in 10 years. However,
given its long list of unkept
promises and its failure to
counter the strong narrative of
the BRS, the Congress govern-
ment has apparently conced-
ed some ground to the Oppo-
sition. A senior leader of the
ERS said, “Congress leaders,
including the Chief Minister,
are asking for Mr. Chandrasek-
har Rao to be present on every
forum but they seem to be un-
able to deal with the attacks by
the second and third line of
the BRS leadership. Mr. Rao
will come into the picture at
an appropriate time.”

The Bharatiya Janata Party
(BJP) too has been raising its
voice on various issues but its
efforts appear to be lukewarm
compared to the BRS. It ex-
pressed solidarity with the
poor who live along the Musi
river but has been inconsis-
tent in its criticism. As a result,
the enthusiasm among its
ranks has waned.

While the Congress has its
challenges, the BRS faces in-
quiries instituted by the State
government into the previous
government’s irrigation and
power deals. While the ruling
party may be struggling to
keep its promises given the
constraints in funding, and
the BJP, despite its good per-
formance in the last Assembly
and Lok Sabha elections, re-
mains out of the battle ring,
the BRS undoubtedly has an
uphill task. Attacking the go-
vernment is easy, but building
the party, infusing energy in
its ranks, and rebuilding its
image is a more challenging
task.
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Delhi gears up for winter: Authorities, NGOs ramp up shelters for
homeless

https://www.newindianexpress.com/cities/delhi/2024/Dec/11/delhi-gears-up-for-winter-
authorities-ngos-ramp-up-shelters-for-homeless

The National Human Rights Commission (NHRC) had even issued a notice to the Delhi
government on the basis of the report.

Prabhat Shukla Updated on: 11 Dec 2024, 8:41 am 3 min read

NEW DELHI: As peak winter approaches, authorities and NGOs in the capital are
gearing up to provide shelter to thousands of destitute.

The Delhi Urban Shelter Improvement Board (DUSIB), the nodal agency for improving
the quality of the life of slum dwellers, recently announced that it has installed 235
pagoda tents across the city to provide refuge to homeless individuals during the harsh
winter nights, as part of the Delhi government’s 2024-25 winter action plan. Launched
on November 15, the plan includes the setup of 250 tents, with the remaining 15
reserved for emergencies.

However, in the past, DUSIB shelters have proven to be inadequate in providing
housing to all of the city’'s homeless. The last official survey by the agency was
conducted in 2014 and estimated a total of 16,670 homeless individuals. NGOs say that
the real figure is far higher.

According to the Centre for Holistic Development (CHD), 180 homeless people died as
a result of the cold last winter. The organisation also claimed that at least 192 homeless
people succumbed to the heatwave in June this year. The National Human Rights
Commission (NHRC) had even issued a notice to the Delhi government on the basis of
the report.

In November, the Delhi High Court instructed the Chief Secretary and other authorities
to swiftly act on a plea seeking a detailed survey of the homeless population in Delhi.
The court also called for an assessment of the effectiveness of existing shelter home
services, ensuring compliance with legal standards.

Similarly, the apex court sought details from the DUSIB on the facilities available for
housing the homeless in the city, considering the approaching winter months.

“‘We are concerned. We are on the eve of what is going to be a very chilly winter,” a top
court bench, led by Justice B R Gavai and Justice V Viswanathan had observed.
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DUSIB currently operates 197 shelters with a capacity for 7,092 individuals. Appearing
for one of the petitioners, advocate Prashant Bhushan said the total capacity of shelter
homes in Delhi was around 17,000 people and the DUSIB has demolished nine such
facilities.

In an interview with Nitesh Kumar, Program Coordinator of the Society for Promotion of
Youth and Masses (SPYM), Prabhat Shukla discusses the process and challenges in
countering homelessness. Excerpts.

How many such shelters does your organisation run in Delhi?

In winter, we increase the number of homeless shelters in operation. We currently have
about 75 such shelters in the capital with a daily footfall of 200. In addition, we operate
five de-addiction shelters since a majority of the homeless population are drug addicts.
We also run recovery shelters that cater to the sick homeless.

How are these shelters operated?

The footfall increases in winter. DUSIB has hired siven agencies that operate homeless
shelters in 15 clusters. We set up homes wherever we feel the requirement for shelter.
Each cluster also has a rescue team and van which transports willing people to nearby
shelters. We also try to set up temporary shelters in areas with a substantial homeless
population that is unwilling to move. There are also instances of overcrowding.

What facilities do you provide at the shelters? Do you receive support from the
government?

At the shelters, we provide beds, blankets and water alongside breakfast, lunch and
dinner. This is fully funded by the Delhi government. We also receive some help from
members of civil society. During the winter, we appeal to people to contribute items like
clothing and many individuals oblige.

What would make your job easier and more effective?

We would like to appeal to the public to refrain from donating to homeless people on
roadsides but rather donate to the shelters directly. When people offer blankets, food or
cash on the roads, the homeless tend to continue staying on the roads rather than seek
shelter at a home. Often times items such as blankets are sold in the market for money
which is then used to buy drugs.

Any steps to permanently eradicate homelessness?

We also try to rehabilitate some of the homeless by providing jobs. Many of those
working in our shelters used to be homeless themselves. But things are moving slowly
in this direction.
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India News | NHRC Notice to WB Govt, DGP over Abduction of Infant
from Footpath, Her 'sexual Assault' in Kolkata

https://www.latestly.com/agency-news/india-news-nhrc-notice-to-wb-govt-dgp-over-
abduction-of-infant-from-footpath-her-sexual-assault-in-kolkata-
6483889.html#google vignette

Get latest articles and stories on India at LatestLY. The NHRC on Wednesday said it
has issued a notice to the West Bengal government over reports that a seven-month-old
baby girl was allegedly abducted from a footpath and sexually assaulted by some
miscreants in Kolkata in November.

Agency News PTI| Dec 11, 2024 07:26 PM IST

New Delhi, Dec 11 (PTIl) The NHRC on Wednesday said it has issued a notice to the
West Bengal government over reports that a seven-month-old baby girl was allegedly
abducted from a footpath and sexually assaulted by some miscreants in Kolkata in
November.

The incident indicates "sheer lawlessness". Anti-social elements roam freely and
indulge in any unlawful activity without fear, the National Human Rights Commission
(NHRC) flagged in a statement.

The NHRC has taken "suo motu cognisance of a media report that a seven-month-old
baby was allegedly abducted from a footpath and sexually assaulted by some
miscreants in Kolkata, West Bengal, on November 30, 2024. The girl is reported to be
the daughter of a homeless couple"”, it said.

She was seen lying on the pavement when some people spotted her and informed the
police, the rights panel said.

The Commission has examined the news report's content, which, if true, raise a serious
issue of violation of the infant's human rights.

Therefore, the Commission has issued notices to the chief secretary and the DGP of
West Bengal, seeking a detailed report within two weeks, it said.

The report is expected to include the status of the FIR, the health of the baby victim and
compensation if any provided to the aggrieved family. According to the media report,
carried on December 5, the baby victim is undergoing medical treatment at a
government hospital in Kolkata, the statement said.
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National Human Rights Commission & HihT H Io1 Ao &1
1, BIATUT AT ATUSPR ST & STl DI g5 AT

https://haryana.indianews.in/haryana/haryana-made-its-mark-in-the-conference-of-
national-human-rights-commission-work-of-haryana-human-rights-commission-was-

appreciated/
Anurekha Lambra « LAST UPDATED : December 11, 2024
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NATIONAL HUMAN
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NHRC Flags Alert on Shocking Baby Abduction in Kolkata

https://www.devdiscourse.com/article/law-order/3190561-nhrc-flags-alert-on-shocking-
baby-abduction-in-kolkata

The NHRC has notified the West Bengal government regarding a disturbing incident in
Kolkata, where a seven-month-old baby girl was reportedly abducted from a footpath
and sexually assaulted. The notice seeks a detailed report on the incident, including the
health status of the baby and any compensation granted.

Devdiscourse News Desk | New Delhi | Updated: 11-12-2024 19:27 IST | Created: 11-
12-2024 19:27 IST

The National Human Rights Commission (NHRC) has issued an alert to the West
Bengal government in response to alarming reports concerning a seven-month-old baby
girl allegedly abducted and sexually assaulted by miscreants in Kolkata.

The NHRC characterized the incident as a reflection of 'sheer lawlessness' and noted
that anti-social elements seem to operate without fear.

In light of the media report, the NHRC has requested a detailed account from the state's
chief secretary and DGP, which includes the status of the FIR and the baby's medical
condition.

(With inputs from agencies.)
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NHRC issues notice to chief secy, Bengal DGP on abduction, rape of
minor

https://www.aninews.in/news/national/general-news/nhrc-issues-notice-to-chief-secy-
bengal-dgp-on-abduction-rape-of-minor20241211195007/

ANI | Updated: Dec 11, 2024 19:50 IST

New Delhi [India], December 11 (ANI): After taking suo motu cognizance of a media
report that a seven-month-old baby was allegedly abducted from a footpath and
sexually assaulted by some miscreants in Kolkata, the National Human Rights
Commission (NHRC) has issued notices to the Chief Secretary and the Director
General of Police, West Bengal for a detailed reported within two weeks.

"The report is expected to include the status of the FIR, the health of the baby victim,
and compensation, if any provided to the aggrieved family," the NHRC said in its
statement on Wednesday.

The commission said, "The National Human Rights Commission (NHRC), India has
taken suo motu cognizance of a media report that a seven-month-old baby was
allegedly abducted from a footpath and sexually assaulted by some miscreants in
Kolkata, West Bengal on November 30.

The girl is reported to be the daughter of a homeless couple. She was seen lying on the
pavement when some people spotted her and informed the police.

""The Commission has examined the news report's contents, which, if true, raise a
serious issue of violation of the infant's human rights. The incident indicates sheer
lawlessness. Antisocial elements roam freely and indulge in any unlawful activity without
fear," it said."Therefore, the Commission has issued notices to the Chief Secretary and
the Director General of Police, West Bengal calling for a detailed report within two
weeks," it addedAccording to the media report, carried on December 5, the baby victim
is undergoing medical treatment at a Government Hospital in Kolkatta, the commission
further said. (ANI)
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NHRC issues notice to West Bengal government over abduction,
assault on infant

https://www.thehindu.com/news/national/west-bengal/nhrc-issues-notice-to-west-
bengal-government-over-abduction-assault-on-infant/article68973301.ece

Deeming the incident to be serious violation of human rights, the Commission has
issued notices to the Chief Secretary and the Director General of Police, West Bengal
asking for a detailed report within two weeks

Updated - December 11, 2024 08:31 pm IST - New Delhi
Calling it an incident which indicates sheer lawlessness, the National Human Rights

Commission (NHRC) on Wednesday (December 11, 2024) issued notice to West
Bengal government over a case of abduction and sexual assault of a seven-month-old
baby who was taken away by the miscreants from footpath.

The incident took place on November 30. The baby is reported to be the daughter of a
homeless couple. She was seen lying on the pavement when some people spotted her
and informed the police. She is currently undergoing medical treatment at a government
hospital in Kolkata.

Observing the incident to be serious violation of the infant’'s human rights, the
Commission issued notices to the Chief Secretary and the Director General of Police,
West Bengal calling for a detailed report within two weeks. The report is expected to
include the status of the FIR, the health of the baby victim, and compensation, if any
provided to the aggrieved family.

“The incident indicates sheer lawlessness. Antisocial elements roam freely and indulge
in any unlawful activity without fear,” the commission said.
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NHRC seeks report over alleged assault on infant in Kolkata

https://www.uniindia.com/nhrc-seeks-report-over-alleged-assault-on-infant-in-
kolkata/india/news/3344128.html

NHRC seeks report over alleged assault on infant in KolkataNew Delhi, Dec 11 (UNI)
Taking Suo motu cognisance of a media report that a seven-month-old baby was
allegedly abducted from a footpath and sexually assaulted by miscreants in Kolkata, the
National Human Rights Commission (NHRC) issued notices to West Bengal's Chief
Secretary and the Director General of Police on Wednesday.

In the notice, the NHRC asked the authorities to submit a detailed report within two
weeks.“The report is expected to include the status of the FIR, the health of the baby
victim, and compensation, if any provided to the aggrieved family,” the NHRC
said.According to the Commission, the girl is reportedly the daughter of a homeless
couple.

She was discovered lying on the pavement when some people spotted her and alerted
the police on November 30.

The Commission noted that the contents of the news report, if accurate, raise serious
concerns about the violation of the infant's human rights.

The incident indicates sheer lawlessness. Antisocial elements roam freely and indulge
in any unlawful activity without fear.

As per the media report, published on December 5, the baby victim is currently
undergoing medical treatment at a government hospital in Kolkata. UNI PSP XC SSP
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NHRC Takes Suo Motu Cognisance Of Infant's Abduction From
Footpath And Sexual Assault In Kolkata

https://www.freepressjournal.in/india/nhrc-takes-suo-motu-cognisance-of-infants-
abduction-from-footpath-and-sexual-assault-in-kolkata

The Commission has examined the news report's contents, which, if true, raise a
serious issue of violation of the infant's human rights. The incident indicates sheer
lawlessness. Antisocial elements roam freely and indulge in any unlawful activity without
fear.

Somendra SharmaUpdated: Wednesday, December 11, 2024, 09:01 PM IST

The National Human Rights Commission (NHRC), India has taken suo motu cognisance
of a media report that a seven-month-old baby was allegedly abducted from a footpath
and sexually assaulted by some miscreants in Kolkata, West Bengal on 30th November,
2024. The qirl is reported to be the daughter of a homeless couple. She was seen lying
on the pavement when some people spotted her and informed the police.

The Commission has examined the news report's contents, which, if true, raise a
serious issue of violation of the infant's human rights. The incident indicates sheer
lawlessness. Antisocial elements roam freely and indulge in any unlawful activity without
fear.

Therefore, the Commission has issued notices to the Chief Secretary and the Director
General of Police, West Bengal calling for a detailed report within two weeks. The report
is expected to include the status of the FIR, the health of the baby victim, and
compensation, if any provided to the aggrieved family.

According to the media report, carried on 5th December, 2024, the baby victim is
undergoing medical treatment at a Government Hospital in Kolkata.
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NHRC ¥ ATEINT & 3UgRUN 3R TP THA | ad & &7 9ig,
et &1 Aifew

https://www.punjabkesari.com/india-news/nhrc-issues-notice-to-bengal-chief-secretary-
dgp-in-minors-abduction-and-rape-case

NHRC 7 TSI & /T8R0T 3N FllabIe Ov §777cT & S0 11Tt &1 FifeT ikl a7

Rahul Kumar Published on: 11 Dec 2024, 8:01 pm
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President Droupadi Murmu spotlights cybercrimes, climate change as
threats to human rights

https://www.sentinelassam.com/more-news/national-news/president-droupadi-murmu-
spotlights-cybercrimes-climate-change-as-threats-to-human-rights

Addressing the Human Rights Day celebrations organised by the NHRC, the President
of India, Droupadi Murmu, highlighted the growing challenges posed by cybercrimes
and climate change to human rights.

11 Dec 2024, 8:52 am

New Delhi: Addressing the Human Rights Day celebrations organised by the National
Human Rights Commission (NHRC) on Tuesday, the President of India, Droupadi
Murmu, highlighted the growing challenges posed by cybercrimes and climate change
to human rights.

“The digital era, while transformative, has introduced complex issues such as
cyberbullying, deepfakes, privacy concerns, and the spread of misinformation. These
challenges underline the urgent need to create a safe, secure, and equitable digital
environment that safeguards the rights and dignity of every individual,” President Murmu
said.

President Murmu underlined the global impact of climate change on human rights,
stating, “Polluters from a different place and time are now affecting the lives of people
elsewhere and future generations. India, as the voice of the Global South, has taken the
lead in climate action.”

She cited initiatives such as the 2022 Energy Conservation (Amendment) Bill, the
Green Credit Initiative, and the LIiFE (Lifestyle for Environment) Movement as evidence
of India’s commitment to building a sustainable future. Discussing the implications of
Artificial Intelligence (Al) on human rights, President Murmu noted, “Al has entered our
daily lives, solving problems but also creating new ones. The human rights discourse
has traditionally assumed a human violator, guided by emotions like compassion or
guilt. With Al, we face a scenario where the violator could be a non-human, intelligent
agent.”

The President expressed concern over rising mental health issues, particularly among
children and youth. She called for stakeholders to address the growing stress and
ensure adequate support systems.

Appealing to business leaders, she said, “The expanding gig economy must not come
at the cost of workers’ mental health. As we embrace new economic models, the well-
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being of vulnerable sectors must remain a priority. We must work to eliminate the
stigma around mental iliness, raise awareness, and provide help to those in need.”

President Murmu urged collective efforts to uphold justice, equality, and dignity. “On
Human Rights Day, we should reaffirm our commitment to these values. Through
sustained efforts and solidarity, we can build a future where every individual, regardless
of age, background, or circumstance, leads a life of dignity and opportunity,” she said.

She commended India’s rich civilisational heritage of empathy, compassion, and
community harmony. President Murmu lauded the proactive role of the NHRC, State
Human Rights Commissions (SHRCs), civil society organisations, and human rights
defenders in addressing violations, raising awareness, and advocating for policy
reforms to protect marginalised communities.

Human Rights Day is observed annually on December 10 to commemorate the
adoption of the Universal Declaration of Human Rights (UDHR) by the United Nations
General Assembly in 1948. (IANS)
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President Murmu Dubs Climate Change As a New Threat to Human
Rights

https://www.outlookbusiness.com/planet/sustainability/president-murmu-dubs-climate-
change-as-a-new-threat-to-human-rights

Over the years, there has been a growing consensus among nations on amplifying
efforts towards mitigating and adapting to the adverse effects of climate change

Outlook Planet Desk Updated on: 11 December 2024 11:57 am

President Droupadi Murmu on Tuesday (December 10, 2024) while speaking at an
event hosted by the National Human Rights Commission (NHRC) in New Delhi said
cyber crimes and climate change have emerged as "new threats to human rights".

Speaking on the occasion of Human Rights Day, observed on December 10 each year
to commemorate the Universal Declaration of Human Rights (UDHR) adopted and
proclaimed by the United Nations General Assembly in 1948, President Murmu said that
climate change forces us to review the human rights situation at a global level.

"As we progress into the future, we are confronted with emerging challenges. Cyber
crimes and climate change are new threats to human rights," Murmu said.

Human rights discourse is centered around "human agency" as the violator is assumed
to be a human being who has a "range of human emotions such as compassion and
guilt", Murmu said. However, with artificial intelligence (Al) entering our lives, the culprit
could be "a non-human but intelligent agent", she added.

Murmu also said that while being transformative, the digital era had brought with it
complex issues such as cyber bullying, deepfake, privacy concerns and spread of
misinformation.

"These challenges underscore the importance of fostering a safe, secure and equitable
digital environment that protect the rights and dignity of every individual," the President
said.

Talking about Al, she mentioned, "Al has now entered our day-to-day life, solving many
problems, and creating several new ones too."

Protection from Climate Change a Right

In April 2021, the Supreme Court of India, delivered a landmark judgement recognising
the right to be free against the adverse effects of climate change as a fundamental right,
to be included under Article 14 and Article 21 of the Indian Constitution.
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2024 has been the hottest year till now and the world is set to withess 3 degrees
Celsius warming by the end of the century compared to pre-industrial levels in 1990.
Heatwaves, uneven rainfalls, floods and cyclones have been the highlights of the year
in India, in addition to record air quality index levels in the capital city.

According to a recent report by the Centre for Science and Environment (CSE)
and Down To Earth, India experienced extreme weather events on 255 out of 274 days
in the first nine months of 2024, increasing from 235 days in 2023 and 241 days in
2022.

The study—that analysed occurrence of seven extreme weather events including
lightning and storms, heavy rains, floods and landslides, heatwaves, coldwaves and
cold days, cloudbursts, cyclones and snowfall—suggested that 3,228 people lost their
lives in 2024 due to such events. The tally was 2,755 in 2022.

Considering the rising threats of climate change and its related effects, the 2021
judgement by the Supreme Court was delivered amid a growing consensus among
nations regarding the impacts of climate change. During the verdict, the apex court
noted that that the consequences of climate change are an infringement of the
fundamental rights to life and personal liberty enshrined in the Constitution.

The Landmark Case that Led to a Landmark Verdict

The Supreme Court's judgement, dated 29 April 2021, was regarding the protection of
two indigenous avian species, the great Indian bustard and the lesser Florican. The
petition was originally filed in 2019 by MK Ranjitsinh Jhala, former chairman of the
Wildlife Trust of India, seeking urgent action to protect endangered species and their
habitat.

"Pollution, climate change, predators and competition with invasive species are among
the many threats that exacerbate the challenges faced by these vulnerable species,"
noted the bench of judges led by Former Chief Justice of India DY Chandrachud.

According to WWF, the great Indian bustard is confined mostly to Rajasthan and
Guijarat in India. However, a small population can be found in Maharashtra, Karnataka
and Andhra Pradesh. Bustards generally favour flat open landscapes with minimal
visual obstruction and disturbance, therefore adapt well in grasslands.

The apex court also noted how expansion of human population and accompanying
activities have led to the fragmentation of the great Indian bustard's habitat. "The
expansion of infrastructure such as roads, mining and farming activities have
cumulatively contributed to the dangers faced by the avian species," it said.
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The Supreme Court also formed a committee to determine the scope and feasibility of
setting up overhead and underground electric lines in priority areas, as highlighted in
the reports shared by the petitioner. It also passed directions regarding the panel's role
in recommending measures ensuring the long-term survival of the great Indian bustard
in these priority areas, and facilitating an increase in its population.

Measures aimed at replenishing the population of the indigenous bird species could
include habitat restoration, anti-poaching initiatives and community engagement
programs, stated the court.
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SRIYIA AFETIPR foad w HEt &1 g 3mater

https://divyangjagat.com/seminar-organized-on-international-human-rights-day/

By admin Last updated Dec 11, 2024
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https://livevns.news/National/nhrc-india-takes-suo-motu-
cognizancephp/cid15863898.htm

By Livevns.news DeskDec 11, 2024, 18:43 IST
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AN & 3UgRUN 3R TATPR & WA § NHRC A Y1 gfua SR
T DGP &1 ST foear Aifew

https://jantaserishta.com/delhi-ncr/nhrc-issues-notice-to-chief-secretary-and-bengal-
dgp-in-case-of-kidnapping-and-rape-of-a-minor-3696020

Gulabi Jagat 11 Dec 2024 5:23 PM GMT
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START BT Fifed

https://www.univarta.com/news/india/story/3343999.html
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T & T AT SR Yo HeTHeRId &I ey SR &) & g & iR faga Rure
S ! HET ¢ 1SN 7 §YAR & aar i 39 T Hifsar Raid &1 Wd: I3 form g,
forId gdTfad 30 TdeR B UIEH S & HIAdhdl § $© IGHRN gRT Ad AgH &1 ol
HT BT AR TR Peurd J 3UgRU B fordm 77 SR IqPb 1Y A Iadie faar mar il
AT S &1 § o 91 9=l T SR A1-fUar &t IdH g1 98 d= e IR ot gs o,
aft T AN DT IH R ToR UST 3R 361+ Yo I 39! g1 &l
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NATIONAL HUMAN
RIGHTS COMMISSION

ARG dU- $UR 99 A 1T Usdaferd o) STAHH BT 3gure fhar td
gHAC DT AIBTUT fvar

https://cnewsbharat.com/hindi/news/jharkhand-118359

by REENA TOMAR 11 Dec 2024 10:42 AM

Gl faHi® 10 fdqraR & fay HAIISR fdad & SaTR IR §&7d TR Haq § Se-=H-d
A ISeq T vo Rigyy e & gRT fay aHafieR e m=mn ml eng T
3R T & USX HENId 99 AR O A 419 Twaferd $HR HRGH &1 3gdre [odl Td
HaIC BT ADHIYY fhaT| S AR R A A TUH FUR °IY A AHAINNDHR ST BT
e U9 B BT Ieoiw fobdT | I8 9l b 10 faweR 1948 1 URY H GG Y HeTHY
GdRI Ugal IR JUY Y Y WA & WD AYBRI BT T 5 SHIRIP AHATIDR SN
1 T fbdT 7T 47| HRA H 12 3fbgaR1993 Pl IAPIT AMANUPR ST T T3 fobar
T T | AT, e, enfifas, Qg ofe Hifcies SfUBRI B &M HRAT §F AFANIBR
3TN P Ie=T & | BIIHH DI Sfegerdr Yo Rigyd forar sremes 1o o, &, oy d Sarem
fore Tfera M FUR A 5T 39 AR IR U ARuaH 83, foran aewr, 39=1 R, sior
ST, Y I ST I Fba! ant 3 HiferR |
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NATIONAL HUMAN
RIGHTS COMMISSION

PR AFAIYSR STIRT FHe: AT S guTeaRmelt uegfa 3 @i
AT

https://www.khaskhabar.com/local/haryana/chandigarh-news/news-national-human-
rights-commission-conference-haryana-impressive-presentation-drew-attention-news-
hindi-1-689049-KKN.html

khaskhabar.com : g¥dI¥, 11 fGOTeR 2024 5:36 PM

GSNTE | AT AFAIBR N gRT fawell & SI. 3fdShr SexTd Hex # i
A | gRamn I5g AFaiieR SERT 1 Ut gHeR IR a5l dls | 39 THa- |
fafia Il & AFAIeR ST & Siegel SR W XMHd gul gRamn & ufaffy Sy
dferd &= (3re8e), FAa o SR Y Hifedr 3 IS BT U Aol § T giaron
AFAER AN & Fe™ $aag oF - g9 ear o =ama ufesar &1 a9 a4 iR
TR & UBHRT BT JR& AT F & e 59 & & o T Smam &1 srered
R ot ST AR

e 4Ig yifear 7 Sarn b A & RwiR & SRur giamn & Sd ok gferd
SR T I GUR g1 §| T8 AFAIUSGRI Bt 8T & &7 § U 981 $HaH gl

A H 3 Iodl o UfaHieEl 3 gRam AFaiYeR STRT & Tl & §R181 @il 34
T 3 AHASRI B &M 3R SRehdl & & & gRAn &1 78 ygad fears g

qEeE & FUMT W gRAn AHAieR AN & gy aryfd afed &= 3
TR &1 STUR e fhaT| S=IA Fel [ AFanYSRI &1 JRET 3R AMEHdl 96 &
fore OO Tr=falt ok foaR-fawst &1 e siawus g1

g T AHATYSHRI BT e 3R YR & o8 I501 &1 T 13 Hd Y& Sl §, 6]
BREATN 73U+ ERHIU 3R YA BT YT &1 ¥ T foba|
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NATIONAL HUMAN

RIGHTS COMMISSION

HIsER WRIY, Fearg URadd AHaANUPR] & fold AT W|av: President

Murmu

https://jantaserishta.com/delhi-ncr/cybercrime-climate-change-new-threats-to-human-
rights-president-murmu-3694116#

Kavya Sharma 11 Dec 2024 8:03 AM

New Delhi<s faeell: HcfaR &1 AP AMEIUSR MR  (CATINRE) GRI
3TN AMAYSR fead SHRTE H AU EUdt 71 = A/, A 1R TRAT & Rigidl @
ST G & T g PRATS BT SMIRIH T TR YebT=1 STal| PAfd A ooit Y faeRid 8l
& srforaey § fa=y wu J s=l, garait 3iR T 4t & forg Ariies wred & 9gd Aed
W SR fagn agufa g 3 gt RAuRST I TG 1 $H B, SFRSDHAT UaT B 3R
ORISR ¥ 9 $eidh &l Ghladl B & [ Hed I3 B well dfds YRd 1
SI-THI O 7T 3Tep Hig D 3UAT 6T €, AT IJ6i- BHSIR HiHb! &b AFRID W
D1 YR& o 1T IUM B Bt U bl |

Ufd HH A BIRIT R U AT o SHIYBRI BT & B 3R AT dgaral &1 uHifad o3 o
TATHSHRET St SRS B iy 4{{FehT b1 IRTET b1 | ATUTA - AZSR SURTY, MU
e, 3R Farg URad Afed AHAIBRI & AT 3nyfe TeRl TR UehT=I STefl | Igafd = 31
el b FeRred g 3 i &1 ged R &, BTaifey, 387 WreeRafiT, Terd G 3R wairs-
aTferd e oit gAIfaal B ot U=T foham B, St U IR SR <araeiTTd fSfofed afd &t Jif
FA 5| AFURT A BT, "PEH JSHT 7 B TGHRIST BT GHIYM FXd §U IR-AFI Tolel
o1 1Y SR & Tuifad Icewdl & 0 § O forar 8,7 I=i4 T wIfd &1 Tad g¢
THATTIBR SAURUNSHT P G: Siie B3 ol 31UE fbar|

STearg uRad & aR # 35 $al fd 39d o AFanieR rieal iR afye gAfdaR &t
TSI & | I5i- wel b U Hige MR, aRwRRd Bk THaERAHE (LiFE) HaHe
3R 2022 TSI Hola (FYA) foa St ggal & 1Y Taiad Jrad P AT & 20 H HRA
& I B WHR oo T g, S Fad [ & o 33 &1 ufaeed & axifar g | Tyufa g9
T YRA & ANTR! I Aifcids USRI DI §E @ 3R T8 AT B BT S b s
B1g M Y 732, WD Sd HRd FHTRIH-Mfb Ugell Bl 3 961 36T § Sl 1Ay, Wd
O, W JaT 3R e B fYGR & FTU & Y[ Hd 71 IS4 el "FRaR uarl 3R
TdHledl & HILTH ¥, §H U U1 HITST §1 qohd & STal 8% adfad THH, Sa¥R 3R Idfd &1
Sita St Heb 1" IWIPULA - GSITASR B 761 IS W AHATUSRI b Ufd Ufdegdl W
BT STl
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ISIHHT & JHTUR SR YR & IIRIFUTT STEIY 4FaS  HHAISRI Bl AT HIfHes giyor
(ISITISHR) BT 7671 TWS & AR W AY ¥ Gt & fow =urg, IuHan oiR g9 & U
T Tfdesal &1 gfY A &1 38 fohan| AFaiteR oy R, T4 &I AT U dewr H,
SWRIPU(T 7 ISR & VI He@ 3R HRA & GRIANTT ABTEAR b 1Y TP TRWU TR
faaR fovam | SIRIFUfa =1 B3, "1948 H SUHTS T3 HFATUBRI ST AT givol, giar R
T AT T, THH 3R <A1 & g STYRIRIE o+ §3 8| 9% 30 Jwe Waadl 3R
AT & 7T AT BT 1= STbiean B T &, S S, fof, wghean a1 fayrg 31 warg
for formr at ekl & it RY &1 gfY e &1

35 39 99 B i, 'R PR, gART Ufaw, el & URifTewar &I T ifaygul,
THaTaTE! 3R fedrs; Hiasy & AT & fi SRaR & 3MgH & =0 # ¥@ifed fear I35
HgT, "HHANSR A T BT THTYH B 3R Ffdadl auT THEr & T=Iad §-H J
BRI ANTERT BRd | 5fd &1 39 321 H g5 Uifd R faaR &= €, O 81 37 SifUPBRY 1 &
3R FadT F fau oo ufdegdr @t g #=a E1* IS sme= & g yRd @t
ddeplieres gebTerd UR UehTR STad U I Hgl, "89IRI I8l I WA YRd & FARTd
AR 3 ESITIR S HeOll 1§18 TG H Agaqul aire fear B |

3 fagid 9t AMR! & o T M SR T ek AT dxd €, S 9ivon &1 HIa-T &I
gfaeatd Hd € 1" YR 30+ AU H1 7581 U6 7 6T ©, FUE S Fival 3R
ARG & =T, TT, AT 3R §Y@ & Hedl B 1T G DT 3MEM [HaT1| I5iH 38
foam, AT & Uit & U, 89 39 Tl &1 &M 3R 3¢ Aoigd B &1 [oHGRT ad
21 S AU SR W, 33U g4 U Uit g & o 10 3 1 dhed o, STg1 gR Afad
T & 1Y, IS Y o BIdR 3HR 3T & BT T B o THM AT & 1Y @
o |"




